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Title: Regarding agitation over the alleged statement made by the Shiv Sena Supremo Bal Thackeray against the
folk of Bihar origin staying in Maharashtra.
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MR. SPEAKER: Shri Somnath Chatterjee, now Shri Mohan Rawale is congratulating them. In the light of that, now
are you withdrawing your congratulations which you gave to him!

SHRI SOMNATH CHATTERJEE : Sir, may | make the position clear? Outside this Chamber, | met the hon. Chief
Ministers; | congratulated each one of them. | only said that coming in a procession and sitting in the front benches
is not looking good. | am only talking of the tradition of the House and nothing else.

| have given them very best wishes. Shrimati Sushma Swaraj was wrong in understanding that. There was no
question of criticising them. They have won a great victory for themselves. Although | am unhappy that they have
won, | congratulate them. They have got the people's mandate. Naturally people have expectations from them. | am
not withdrawing it. | am still maintaining my congratulations. Shrimati Swaraj was wrong in understanding that.
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* Expunged as ordered by the Chair
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SHRI SHIVRAJ V. PATIL (LATUR): Sir, how can it go on record?a€, (Interruptions)
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MR. SPEAKER: Please sit down.

...(Interruptions)

* Expunged as ordered by the Chair
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MR. SPEAKER: Please sit down.
...(Interruptions)

SHRI SHIVRAJ V. PATIL : Sir, are all these statements, made by the hon. Members, going on
record?...(Interruptions)

MR. SPEAKER: Unless it is authenticated, it will not go on record.
...(Interruptions)
SHRI SHIVRAJ V. PATIL : More so, it is coming from the Chair...(Interruptions)
MR. SPEAKER: | said that | also had read it in the Press.
...(Interruptions)
SHRI SHIVRAJ V. PATIL : Sir, | am sorry, it cannot go on record...(Interruptions)
MR. SPEAKER: | have not said that he has made a statement.
...(Interruptions)
SHRI SHIVRAJ V. PATIL : It is enough to indicate that such a statement has been made. Please do not do that.
MR. SPEAKER: That is in the Press and nothing more than that.

...(Interruptions)

MR. SPEAKER: Shri Akhilesh, if you do not want to speak, then | will call the name of the next speaker.
...(Interruptions)

MR. SPEAKER: | have closed this issue.
...(Interruptions)

SHRI SHIVRAJ V. PATIL : Sir, let it not be part of the records...(/nterruptions)

MR. SPEAKER: | agree with you that it need not be taken on record if it is not authenticated.
...(Interruptions)

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Sir, there are no rules to govern the "Zero Hour'. We understand
that. But that does not give licence to any Member to say anything against anyone...(Interruptions)

MR. SPEAKER: | agree to that.

Shri Akhilesh, | do not want you take the time of the House.
...(Interruptions)
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... (cTEErE)

MR. SPEAKER: | have put an end to this subject. There would be no further discussion on this. Those words which
are not true will be removed from the records.

...(Interruptions)



